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§. 753 < Reeeht, geeafdam, wad 13, 2025/4T 24, 1946
No. 753] NEW DELHI, THURSDAY, FEBRUARY 13, 2025/MAGHA 24, 1946
s TREgT S TSR JATd

T2 feetl, 13 weasT, 2025

FEAT. 757 (). —Fea 1T TLHT, TS TSTHART SATATH 1956 (1956 1 48) (S =HH T8F T4
I<h ATATTH Fgl AT ) =l 1T 3 & Al IT-&MT (1) FRT T&T 1<F AT /T TN Fd g0, Tg THTETT &l
ST T T SETET T157 o I5TH 51 § g TSR &1 326 & AT 0/000 | T 40/000 (8T
H TIETHIT @) TF & Use Ao Alad 2-d, -G & AT, AL, Taeed T TATAT 6 Al TS
& forT ag s srafera & o &1 "ferd avid = dqg=T #§ 37 797 8, THT GIHET 517 FT FeTae e
FT FTIOT FAT 2

Fre AT =Af<h, ST 3% 9 # Baas g, S A= a| &t amr 37 6t IT-am7 (1) F eI qarh
SIS o o0 UHT IH o ITANT 92 TSI H TH ATEEAT & TR Sl A & ShHE & & FiaL v
AT T T TR |

UHT T ST FeH AT, AT AgH AR, AFEHe! &l oaq 9 § T&qd il STt e
IHH IFF ATYTL AT 3T STTuar ST Feqw Grferamy, afrnar &1 sFi~mra =9 § 97 T f&ataes goae
BTRT T ST T STAEL ST ST UHT ATl i gAaTs & TETq T UHT 3T ST F2e 6 T47q, q(s e
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o, o8 Fere sy strareass S8 =, Sraer g7 AT a6 AT <Al &l ST T T AT AATATT T
AT |

Ih sAferfea &t e 3 it IT-4TRT (2) F Tef werw wrfersTe grer oAt A e oft sraer sifay
T |
TH STTEEAAT o ST AT ATAT I 6 TG AT A= AT TEH TR 6 Ih FIATAT H ITASE
& ST 3T [RaaE SARRAT T HLreAT foham ST aaat 3 |
AL

SETET T57 F o forer § NH326 3 .31, 0/000 & f3.#1. 40/000 (87RTi= & TreTHET @) * form sreiq
T ST ATAT HEAAT T d STTET HLAAT Higd A FT Gierg fEawor

T FT ATH: ISAT IEEEIGIGRISIE
EALED I F&AT g F TR || g & i kI ER ] kI ER ]
e (BT THTR) FRT)
1 2 3 4 5 6
ATLF FT ATH: FTAGHST
TTTer T ATH: DT
IEKL
1 4881 ISl 0.075 0.0303521
. P (THT)
IEKL
2 4882 ISl 0.085 0.034399
. P (THT)
IEKL
3 4883 fastr 0.065 0.0263051
. P (T=T)
IEKL
4 4885 fastr 0.07 0.0283286
. N (T=T)
faar
5 4886 fastr 0.075 0.0303521
reirTEE (THT)
faer
6 4892 fastr 0.07 (T=Y) 0.0283286
FATSAA g
faer
7 4893 fastr 0.075 (T=Y) 0.0303521
FATSAA g
faer
8 4894 fastr 0.13 (T=Y) 0.0526103
AATSAH=AgS
9 4895 IGEil A 0.055 (T=Y) 0.0222582
. .
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HILT T TSIA . AHTYTL

farer

10 4896 0.035 (T=¥) 0.0141643
farer

11 4899 0.02 (=¥ ) 0.0080939
faer

12 4900 0.05 (T=¥) 0.0202347
faer

13 4901 0.043 (T=T) 0.0174019
e

14 4902 0.02 (T=¥) 0.0080939
o

15 4903 0.01 (=¥ 0.0040469
o

16 4904 0.07 (u=¥) 0.0283286
o

17 4905 0.08 (T=¥) 0.0323756

18 4906 EER 0.06 (TF7) 0.0242817

19 4907 ERCEIEl 0.3 (T=T) 0.1214083

20 4910 TTEdT 0.51 (T=Y) 0.2063942

21 4911 TSI 0.407 (TF7 ) 0.1647106
IEKL

22 5160 0.02 (T=Y) 0.0080939

23 5161 TTHT T&=dT 0.035 (T=Y) 0.0141643
faar

24 5187 0.23 (TF7) 0.0930797
faar

25 5188 0.145 (T=Y ) 0.0586807
faar

26 5189 0.215 (T=Y) 0.0870093
faar

27 5190 0.15 (T=Y ) 0.0607042
faar

28 5191 0.155 (T=Y ) 0.0627276
faar

29 5192 0.1 (T=T) 0.0404695
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30 5193 0.11 (THT) 0.0445164
31 5194 0.125 (TF7 ) 0.0505868
32 5195 0.12 (T=Y ) 0.0485633
33 5196 0.075 (U=¥) 0.0303521
34 5199 0.075 (T ) 0.0303521
35 5201 0.24 (TFT) 0.0971267
36 5202 0.1 (T=T) 0.0404695
37 5203 0.06 (T#Y) 0.0242817
38 5210/6725 0.01 (T=¥) 0.0040469
T FT ATH; @SIAT
39 3399 0.01 (T=Y) 0.0040469
40 3411 0.02 (T=Y) 0.0080939
41 3412 0.085 (T#T ) 0.034399
42 3418 0.09 (77 ) 0.0364225
43 3419 0.05 (T=Y) 0.0202347
44 3420 0.02 (T%7) 0.0080939
45 3468 0.035 (T=Y) 0.0141643
46 3469 0.02 (T%7) 0.0080939
47 3470 0.03 (T#7¥) 0.0121408
48 3471 0.045 (77 ) 0.0182112
49 3505 0.02 (T#T) 0.0080939
Total 1.9000404

[#T. §. RO/BBSR/11017/LA/97/2016/3A]

9T S, Hers



[STRT [I—&uE 3(ii)] T T TSI © T 5

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 13th February, 2025

S.0. 757(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways Act,
1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for the
public purpose, the land, the brief description of which is given in the Schedule below, is required for upgradation to 2
laning with paved shoulders from km 0/000 to 40/000 (Dhaugaon to Podamari section) of National Highway No. 326
in Ganjam district in the State of Odisha, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Tahasildar, Sanakhemundi in writing
and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being heard,
either in person or by a legal practitioner, and may, after hearing all such objections and after making such further
enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures for the work upgradation to 2 laning with paved
shoulders from km 0/000 to 40/000 (Dhaugaon to Podamari section) of NH-326 in the district of GANJAM in the
state of ODISHA

|State: ODISHA ||District: GANJAM |

SI. No. |[Survey/Plot Number|| Type of Land || Nature of Land Area Area

(in Local Unit) (in Hectares)

Lt | 2 L s 4 | 5 | 6 |

[Taluk: Sanakhemundi |

|Vi||age: Podamari |
. Bila

1 4881 Private AnajalasechitaDui 0.075 (Acre) 0.0303521
. Bila

2 4882 Private AnajalasechitaDui 0.085 (Acre) 0.034399
. Bila

3 4883 Private AnajalasechitaDui 0.065 (Acre) 0.0263051
. Bila

4 4885 Private AnajalasechitaDui 0.07 (Acre) 0.0283286
. Bila

5 4886 Private AnajalasechitaDui 0.075 (Acre) 0.0303521
. Bila

6 4892 Private AnajalasechitaDui 0.07 (Acre) 0.0283286
. Bila

7 4893 Private AnajalasechitaDui 0.075 (Acre) 0.0303521
. Bila

8 4894 Private AnajalasechitaDui 0.13 (Acre) 0.0526103
. Bila

9 4895 Private AnajalasechitaDui 0.055 (Acre) 0.0222582
. Bila

10 4896 Private AnajalasechitaDui 0.035 (Acre) 0.0141643
. Bila

11 4899 Private AnajalasechitaDui 0.02 (Acre) 0.0080939
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. Bila

12 4900 Private AnajalasechitaDui 0.05 (Acre) 0.0202347
. Bila

13 4901 Private AnajalasechitaDui 0.043 (Acre) 0.0174019
. Bila

14 4902 Private AnajalasechitaDui 0.02 (Acre) 0.0080939
. Bila

15 4903 Private AnajalasechitaDui 0.01 (Acre) 0.0040469
. Bila

16 4904 Private AnajalasechitaDui 0.07 (Acre) 0.0283286
. Bila

17 4905 Private AnajalasechitaDui 0.08 (Acre) 0.0323756

|18 ||4906 ||Private ||Padara || 0.06 (Acre )|| 0.0242817|

|19 ||4907 ||Government ||Nayanjori || 0.3 (Acre )|| 0.1214083|

20 |l4910 ||Government  |Rasta I 0.51 (Acre )| 0.2063942|

21 |l4911 ||Government ||Nayanjori I 0.407 (Acre )| 0.1647106|
. Bila

22 5160 Private AnajalasechitaDui 0.02 (Acre) 0.0080939

|23 ||516l ||Government ||GramyaRasta || 0.035 (Acre )|| 0.0141643|
. Bila

24 5187 Private AnajalasechitaDui 0.23 (Acre) 0.0930797
. Bila

25 5188 Private AnajalasechitaDui 0.145 (Acre) 0.0586807
. Bila

26 5189 Private AnajalasechitaDui 0.215 (Acre) 0.0870093
. Bila

27 5190 Private AnajalasechitaDui 0.15 (Acre) 0.0607042
. Bila

28 5191 Private AnajalasechitaDui 0.155 (Acre) 0.0627276
. Bila

29 5192 Private AnajalasechitaDui 0.1 (Acre) 0.0404695

30 15193 |\Government  |[Rasta I 0.11 (Acre )| 0.0445164|

|31 ||5194 ||Government ||Rasta || 0.125 (Acre )|| 0.0505868|

|32 ||5195 ||Government ||Rasta || 0.12 (Acre )|| 0.0485633|
. Bila

33 5196 Private AnajalasechitaDui 0.075 (Acre) 0.0303521

34 15199 ||Private ||Gharabari | 0.075 (Acre )| 0.0303521|
. Bila

35 5201 Private AnajalasechitaDui 0.24 (Acre) 0.0971267
. Bila

36 5202 Private AnajalasechitaDui 0.1 (Acre) 0.0404695
. Bila

37 5203 Private AnajalasechitaDui 0.06 (Acre) 0.0242817

38 5210/6725 Private ilrlgjalasechi taDui 0.01 (Acre) 0.0040469

|Vi||age: Khandadeuli |

39 13399 ||Private ||Padara I 0.01 (Acre )|| 0.0040469)

40 13411 ||Private ||Padara I 0.02 (Acre )|| 0.0080939)
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41 |[3412 ||Private ||Padara I 0.085 (Acre )| 0.034399)
42 ||3418 ||Private ||Padara | 0.09 (Acre )|l 0.0364225|
43 13419 ||Private ||Padara I 0.05 (Acre )| 0.0202347|
44 |[3420 ||Private ||Padara I 0.02 (Acre )| 0.0080939)|
l45 ||3468 ||Government  ||Nayanjori I 0.035 (Acre )| 0.0141643|
l46 |[3469 ||Government  |[Rasta | 0.02 (Acre )| 0.0080939)|
la7 13470 ||Government  ||Nayanjori | 0.03 (Acre )| 0.0121408|
l48 |[3471 ||Private ||Padara | 0.045 (Acre )| 0.0182112]
l49 113505 ||Private ||Padara I 0.02 (Acre )| 0.0080939)
| Totall| 1.9000404]

[F. No. RO/BBSR/11017/LA/97/2016/3A]
ABHAY JAIN, Director
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